
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10207 0 62 62 0 0 28 28 10241

CIVIL SECOND   APPEAL 3150 0 32 32 0 0 12 12 3170

EX. FIRST APPEAL 49 0 2 2 0 0 1 1 50

EX. SECOND APPEAL 10 0 0 0 0 0 0 0 10

CIVIL MISC. APPEAL 29330 19 264 283 0 18 65 83 29530

CIVIL REVISION 699 0 24 24 0 3 6 9 714

CIVIL REVIEW 599 2 8 10 0 7 4 11 598

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 409 0 0 0 0 0 0 0 409

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 759 0 0 0 0 2 0 2 757

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 18 0 0 0 0 0 0 0 18

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 13 0 3 3 0 0 1 1 15
CIVIL TRANSFER APPLICATION 298 0 27 27 0 0 15 15 310

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 2 0 0 0 0 0 0 0 2
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8

SPECIAL APPEAL ( WRIT) 1766 80 0 80 0 81 0 81 1765

CIVIL CONTEMPT 4798 21 123 144 0 5 15 20 4922

CIVIL WRIT 66670 159 1862 2021 0 294 1504 1798 66893

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 182 0 0 0 0 0 0 0 182

CROSS OBJECTION 1032 0 4 4 0 0 1 1 1035

CIVIL REFERENCE 2 0 0 0 1 0 0 1 1

          TOTAL  “A” 120041 281 2411 2692 1 410 1652 2063 120670

CRIMINAL SIDE

MURDER REFERENCE 3 0 0 0 0 0 0 0 3

CRIMINAL APPEAL 21676 23 232 255 0 18 126 144 21787

CRIMINAL REVISION 9136 0 141 141 0 0 91 91 9186

10498 0 897 897 0 0 1554 1554 9841

2323 0 1393 1393 0 0 1561 1561 2155

CR. CONT. PETITION 3 0 1 1 0 0 0 0 4

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 110 19 0 19 0 38 0 38 91

CR. L TO A 810 0 51 51 0 0 26 26 835

CRLW 406 17 19 36 0 25 38 63 379

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 44966 59 2734 2793 0 81 3396 3477 44282

TOTAL A + B 165007 340 5145 5485 1 491 5048 5540 164952

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

SEPTEMBER-2022

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

               SEPTEMBER—2022

KIND OF CASES
01/08/22 I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

462 47 124 171 0 36 107 143 490

2221 0 134 134 0 0 117 117 2238

10516 0 825 825 0 0 1416 1416 9925

56 0 12 12 0 0 18 18 50

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

244 3 55 58 0 3 46 49 253

           TOTAL -C 13499 50 1150 1200 0 39 1704 1743 12956

CRIMINAL TRANSFER PET. 33 0 2 2 0 0 4 4 31

0 0 0 0 0 0 0 0 0

           TOTAL -D 33 0 2 2 0 0 4 4 31

TOTAL  C+D 13532 50 1152 1202 0 39 1708 1747 12987

TOTAL A+B+C+D 178539 390 6297 6687 1 530 6756 7287 177939

17 0 0 0 0 0 0 0 17

8 0 0 0 0 0 0 0 8

3 12 0 12 0 12 0 12 3

1890 0 62 62 0 0 28 28 1924

673 0 30 30 0 0 10 10 693

4193 17 83 100 0 17 35 52 4241

303 0 24 24 0 0 6 6 321

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

289 0 27 27 0 0 15 15 301

12 0 5 5 0 0 0 0 17

1317 69 0 69 0 88 0 88 1298

39079 94 1851 1945 0 274 1442 1716 39308

TOTAL -E 47788 192 2082 2274 0 391 1536 1927 48135

1549 21 36 57 0 21 68 89 1517

CIVIL MISC. CASE 2983 17 13 30 0 18 21 39 2974

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 48 0 0 0 0 0 0 0 48

TOTAL -F 4580 38 49 87 0 39 89 128 4539

TOTAL  E+F 52368 230 2131 2361 0 430 1625 2055 52674

TOTAL- MISC.  (C+D+E+F) 65900 280 3283 3563 0 469 3333 3802 65661

TOTAL  A+B+C+D+E+F 230907 620 8428 9048 1 960 8381 9342 230613

Note:- In view of Order (No.20/S.O./2022) No. Gen/XIX/Misc./801/2022/1568 date 01-10-2022, As per the resolution of Hon’ble Administrative Committee
Dated 06-07-.2022 & in partial modification of earlier orders/practice it is hereby ordered that ‘Civil Transfer Application’ be treated as main case in the list
of Category-wise monthly statement.

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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